FORM A

PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)

Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SRIMARG HUMAN RESOURCE PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Srimarg Human Resource Private Limited
2. Date of incorporation of corporate debtor 18" March 2010
3. Authority under which corporate debtor is incorporated / | RoC-Chennai
registered
4. Corporate Identity No. / Limited Liability Identification No. of | U74990TN2010PTC074974
corporate debtor
5. | Address of the registered office and principal office (if any) of | Reg  officez  No.9, MUTHU  NAGAR
Corporate debtor POONAMALLEE, CHENNA', Tamil Nadu,
India, 600056
Principal office (as per GST records): 1ST
FLOOR, SURVEY NO.114/4, NH5, TADA
POST, Sri Potti Sriramulu Nellore, Andhra
Pradesh, 524401
6. Insolvency commencement date in respect of corporate debtor 18" December 2024
7. Estimated date of closure of insolvency resolution process 16" June 2025
8. Name and registration number of the insolvency professional | Nikhil Sachdeva
acting as interim resolution professional IBBI/IPA-001/1P-P-02743/2022-2023/14184
9. | Address and e-mail of the interim resolution professional, as | Address: H. No. 2822, First Floor, Sector 32-
registered with the Board A, Chandigarh Road, Near BCM SChOOI,
Ludhiana, Punjab ,141010
Email: nikhilsachdeva.ca@gmail.com
10. | Address and e-mail to be used for correspondence with the | Address: H. No. 2822, First Floor, Sector 32-
interim resolution professional A, Chandigarh  Road, Near BCM  School,
Ludhiana, Punjab ,141010
Email: cirp.srimarg@gmail.com
11. | Last date for submission of claims 01% January 2025
12. | Classes of creditors, if any, under clause (b) of sub-section (6A) | NA (as per information available)
of section 21, ascertained by the interim resolution professional
13. | Names of Insolvency Professionals identified to act as | NA
Authorised Representative of creditors in a class (Three names
for each class)
14. (@) Relevant Forms and Web link: https:/ibbi.gov.in/en/home/downloads

(b) Details of authorized representatives
are available at:

Physical Address: H. No. 2822, First Floor,
Sector 32-A, Chandigarh Road, Near BCM
School, Ludhiana, Punjab, 141010

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the Srimarg Human Resource Private Limited on 18" December 2024

The creditors of Srimarg Human Resource Private Limited are hereby called upon to submit their claims with proof on or
before 01%t January 2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims
with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties

Date: 21t December 2024
Place: Ludhiana

Nikhil Sachdeva

Interim Resolution Professional
Srimarg Human Resource Private Limited

IBBI Reg No: IBBI/IPA-001/1P-P-02743/2022-2023/14184
AFA: AA1/14184/02/311225/107328 Valid Upto 31.12.2025
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Fortune Coir India Federation
CIN: U85300TZ2020NPL034722

« Mahindra FINANCE
IMPORTANT PUBLIC ANNOUNCEMENT DAL HAHRDRA Pl

. e MAHINDRA & MAHINDRA FINANCIAL SERVIGES LTD,
Regd. Offg:oe”.azlrl]/iSébﬁggﬁ;[trleV_llIggg,1 E%IIE%%Till ﬁ%?j?] (SH-19), Whilst care is taken prior _ {Under Regulation & of the nsafvency and Bankruptey Board of Registered Office at: Galeway Building, Appolic Bunder, Mumbai- 400 001
» WU ) India finselvency Resolution Process for Corporate Prrsons) Regulations, 2016) c i affice at* B Wil'lg rd Floar, AQEEF!{& CEII'FIEIFE-'E Park
Email: siva.gowtham@gmail.com to acceptance of gl ot S T LT TR, : '
g . FOR THE ATTENTION OF THE CREDITORS OF Piramal Amdli Building, Kamani Junclion, Kurla West Mumbai - 400 070
Form No. INC-19 advertising copy, it is not SRIMARG HUMAN RESOURCE PRIVATE LIMITED :
NOTICE possible to verify its _ POSSESSION NOTICE
[Pursuant to Rule 22 of the Companies (Incorporation) Rules, 2014] contents. The Indian : ___ RELEVANT PARTICULARS : (For immovable property) Rule 8-{1) of SARFAESI Act & Rules
1. Notice is hereby given that in pursuance of sub-section (4)(ii) of section 8 and other R 1 Warme of comerate debtor | Srimarg; Human Rusource Privite Limited Whereas, the undersigned being Autharized Officer of Mahindra and Mahindra Financial
: FEANNa - - Express Limited cannot 2 | Diate of moomponation of comonate detior | 187 Marh 2010 = ;
applicable provisions, if any of the Companies Act, 2013 read with Rule 21 and 22 ) il i : Se i titer Saciiisation and Recoasbuckan: of B I Assits: and
: _ 1ol hel le f T iy oogar whEh oo gt | | Fiot. gl rvices Lid. under Securitisa a ons on inancial Assefs an
of the Companies (Incorporation) Rules, 2014, an application has been made to the be held responsible for

. ; . 7 , ; fs incorporsted |/ registened Enforcement of Security Interest Act, 2002 and in exercse of powers confarred under

Regional Director, Southern Region, Ministry of Gorporate Affairs for revocation of the such contents, nor for any il ety No./ Limited LGl | 7400071 G010 TG - section 13(12) read with Bule 3 of the Security Interest (Enforcement) Rules 2002, issued

gcefnfhe 'ésued o M/X' ![:OEBUR,? %?tlr |[[‘€'a Federl"llt't(.m ( Eht?] Cl(_)mpanytr)] under Secno.ﬂ loss or damage incurred idarfcafion Mo of borporat dettr a Demand Notice dated 7" October, 2024 caliing upon the borrowar M's DALMORE

beoreqSire(()iT(E) zr(;lgiheCWOrd “P'riva’?er Li%ﬁgg’(’:ioﬁtlsorr]l;me ?n ';fﬁgzeéf ngc:rr;ipoanny v as a result of transactions v (ke sl e Feu il bogestiieiipct MR EHEING, FASHION (Borrower), Mrs. SASIREKA THIAGARAJAN (Co- Borrower & Morlgagor)

2. Principal objects of the company are as follows: ' with companies, associa- | pircipnt olfes OF o i of oniperet et Tf;" R, 'mwmgfmﬁ : & THIAGARAJAN MADHURAJU (Co- Borrawer) to repay the amount mentioned in the

= ). : . - T insa mencement date Diacembar ; :

i, To set up and run Common Facility Center (CFC)/ Common Production Center (CPC) tions or individuals S Em?:,” E;mmm " notice being for Rs. 44,08,709.61 (Rupees Forty Four lakhs Eight Thousands Seven
for manufacture of PVC Tufted Coir Mats, Woven Coir Geo Textile, Non-Woven Coir advertising in its newspa- | Estimated] date of dosurs of rechency. | 16 June 2004 : Hundred Nine and Sixty One Only) as on 06.09.2024 within 50 days from the dale of
Geo Textile, and related Coir products for the mutual benefit (or) development of pers or Publications. ' resciution process feceipt of the sald nolice

- members/ beneficiaries of Coir cluster units/ cluster MSES’. . We therefore recommend 5, | Mame and registration rumber of the | Nihi Sachdeva ] The Borrower having failed ko repay the amount, notice is hereby given 1o the Borower and

ii. To establish and run a research and development (R&D) center for undertaking irachmnoy professionsl aoing as menm | [BELFADOL/IPROZTAL/ 20022023/ 141584 the publicin general that the undersigned has taken possession of the property described
research activities in Coir Pith, Coir fiber and other Coir composite materials. that  readers  make resciLbon professional herain balow in exarcise of powers confarred on himvher under Section 13(4] of the said

3. A copy of the draft memorandum and articles of the proposed company may be seen necessary Inquiries 5. | Address and el of the intesim | Address: H. No. 2822, First Floor, Sector 524, Actread with Rule 8 ofthe said rules on this day of 16" December, 2024,
at the registered office of the Company at 74/3A, Kalipatti Village, Palladam Road before sending any respiution professional as regetered | Chandigarh Foed, Neer BOM School Ludhiara, The E {5 in particular and the public in genersl are hersby cautioned not fo deal with
(SH-19), Pollachi, Coimbatore — 642120, Tamil Nadu. monies or entering into with the Eoard Funjab 141000 i E“E'I'E i AR i Wi sich 4

4. Notice is hereby given that any person, firm, company, corporation or body ¢ h | | Emait pkisachdes.caignal.com & propery (Secured Asset) mentioned herein and any dealinge wilh the such praperty
corporate, objecting to this application may communicate such objection to the any agreements Wwi 101, Address and e-mal o be used for Address: H, No. 28272, First Floor, Sector 52-4, will be subject to the charge of Mahindra and Mahindra Financial Services Limited for an
Regional Director, Southern Region, Ministry of Corporate Affairs within sixty days advertisers or otherwise coeTespondence with the inteim Chardigarh foed, Neer BOM School, Ludhiana, amount of Rs. 44,08,709.61 (Rupees Forty Four lakhs Eight Thousands Seven
from the date of publication of this notice, by a letter addressed to the Regional acting on an advertise- FesoLtion professiondl Punjab 141000 Hundred Nine and Sixty One Only) as on 06.09.2024 as mentioned herein under with
Director, Southern Region, Ministry of Corporate Affairs, 5th floor, Shastri Bhawan, ment in any manner | Email. ciipsrmargiaamal.com intarest thereon. The Borrower's attention is invited to provisions of sub-section (8) of
26, Haddows Road, Chennai — 600006, Tamil Nadu and a copy of which shall be whatsoever. Reaqistered 11, Lt dlate for Subrisson of ciaims | 0d™ January 20085 _ section 13 ofthe Act, in respect of time available, fo redaem the secured assals,
forwarded to M/s. Fortune Coir India Federation, 74/3A, Kalipatti Village, Palladam g 12| Classes EHHM& .ra.-.., under cieeise | NA (35 per information valiable) DESCRIPTION OF THE IMMOVABLE PROPERTY

, i b Py h:f.mqmm, T - All that piece and parcel of property bearing Plot No. AL
Dated this 21st day of December 2024 in  response © oX ; Mo, 459, New S No. 45/34/1AM A, measuring an Extent of 1200 Square Feel, Situated at
For Fortune India Coir Federation number advertisement.” jproieseions] ; | eyt m“' i i : R
Sd/- 13, Merres of Insokenty Profecsiceal I, =T Balaji Magar, anampaiayam Village, Tiruppur South Taluka, Tirsppur Joent 1 SE0,
Ram Mohan Kumar S icdantilfiend 10 act a5 Athoised Tiruppur Distnct, Bounded as Follows : On or towards East by : Westam partof Site no.
Director Representative of crediton n & dess 306 belonged to Deveaj; On or fowards West by : Sile no. 305 belonged to Nikhila: On or
: _._ (Three narmes lor sach chass) p, o TRNSTR— towards South by : 25 Fl width East Wesl Layout Road; On or towards North by : Site
(DIN: 07991466) = . . ¥ & Yo - 5 ¥
1) Redessai] Forms an d Web Tinke hope: Abbe g inyen/Tome doaniceds
i) Dk of autborized representathves | Physical Address: H Mo ZE27, Find Floor, Secor 3224, ho-520, Sl
PP POOMPUHAR SHIPPING CORPORATION LIMITED e PRI o At Autivorend Sigivmory
1 I L} : i T [l r N 3 I a
(A Government of Tamilnadu Enterprise) Motice is heroby given that the Matonal Company Law Tribunal has ordered the el B e e b
Tal EBI-:? A”EE' Eaé:h Wgﬂ';g“ﬂ‘::;';]f?gud;";m rﬂ':ﬂ:?dg‘;a?;gg::i"ﬁ??uﬁ commencemant of a corporate insobvency resolution process of the Srimarg Human
slepnone No o aXx +, il Privite Limited on 18" December 2024
E-mail : pscship@gmail.com CIN : UG3090TN1974PLC006596 Tie GresHloes o S0l Shaae) Hamros P AR L1mtest BreBieeshy ca 0 UROmto 33501 rtvertsamen ORMNO.URCZ
% theirclaims with proot on of before 01" lanuary 2028 to the interim reasiution proféasional Al vertisement giving notice a egis: on
GLOBAL E-TENDER INVITING NOTICE theaddress rmentioned Bgainst entry Mo, 10, under part 1 of chapter X1 of the Act
NOTICE INVITING E-TENDER FOR LONG TERM TIME CHARTERING OF ONE SELF-TRIMMING The financial craditors shall submit theirclaims with proof by slectronic means only, All other [Pursuant to Section 374(b) of the Companies Act, 2013 and
PAMNAMAX / KAMSARMAX GEARLESS (OR WITH GEARS CONSIDERED AS GEARLESS) VESSEL creditors may submit the claims with proof in person, by post or by eleciranic means. Rule 4(1) of the Companies (Authorised to Register) Rules, 2014]
WITH CAPACITY OF ABOUT 68,000 TO 86,000 DWT ONACCOUNT OF NTECL. Submissian of false: o mes|eading procfs of chaim shall altract penaltes 1. Motice ks hereby given that in pursuance of sub Section{2) of Section 366 of
: : - : T Date: 21" Decamber 2024 : rkironlinidintpe the Companies Act, 2013, an application is proposed o ba made after fifteen
E-tenders are invited from the Ship owners | disponent owners for the following specification Place: Ludhiana Interim Resolution Professional pa Py € T T O N 15.prop . Iy

Tender Bid Tender bl byt A i i e EH? EH hgrfﬂ’ Ijliu::;?mlrgﬁ m'gn aﬁﬂw{:&ﬂ! [h-i[réyﬂc?ylgd'hm?m?ﬁ u:}

. L IBBI Reg No: IBBI/IPA-D01,/1P-P-02743,/2022-2023,/ 14184 eqgistrar at Central Registra re . Indian Institute o

Tender Number Lay Days Period Download | Submission opening AFA: AAL/14184,/02,/311225/107328 Valid Upto 31.12 2025 Corporate Affairs {IICA), Plot No. 8,7,8, Sector 5, IMT Manesar, District

start date end daia Data Gurgaon (Haryana), Pin Code-122050 thal RAMS ENGINEERING

INDUSTRIES, a Fartnership Firm may be registered under Part 1 of Chapter

EE%E??EETEEINGJ 29.0 LEDES = Mfini?gd?;:gunth 20.1 F.;.IEGN 21 .EL.‘LEQEE 21.0 ‘Ia.tEDIE Asset Recovery Department XX of the Companies Act, 2013 as a company limited by sharas with the

i Pl W *Star House' 4th Floor, No.30, Erabalu Street, name *REIFY ENGINEERING LIMITED".

Ot 1721 EEﬂEﬂ : DBQE.EHEE Ehﬂ.lj'hﬂﬂ 1600 hours ']Eﬂﬂ hours 1400 hours Ba“k ﬂ'f I“dla Y Chennal - 600 001, Email - hul“ldlpheﬂnaimmanlwm 2. Principal ﬂhjEEtE- of the company are as follows:

Tender documeant is available in e-tendering web portal hitps:/Mintenders.gov.in / nicgep lapp Felationship beyond banking Ph: 66777459 | 468 / 462 | 508 a. To manufacture and / or deal in automobile parts including assemblies,

and www.tamilship.com at free of cost Prospective bidders are advised to refer for sub-assemblies, machined parts, turned pars, forged parts, moulded
I F 1

https:/ftntenders.gov.in [ nicgep / app specific important details and upload their bid. The conditions / N ué;é‘fé iuﬂiggﬁg:wéﬁﬁg:‘ ;EE::E&?:?EEEEP fé‘ﬂ';&ﬂmmﬂ parts and various components of ""3'3*’;'_““"99 and F‘ Pm“”““%

requirement mentioned in the website shall be met out by the bidders. This advertisement is an invitation : components and act as Component suppliers: to manufaciurers o

for bid only, The details given in the website are comprehensive, T v i VerDe: Bo ok Bank has issued Demand Motice dated 24.10.2024 under secton 13(2) to the Borrower' Guaranior Automobiles, Power Toals, Asrospace and olher indusines atc.

Shiooi y ion Li g't d. Head Offi No. 692 I',f Salal Hku C i 4" Fl g Nand P and the same returned unclaimed. Since the Borrower/Guarantor are Evading the Demand Matice b, Ta camy on the business of importers, exporiers, manufacturers,

ﬂhﬁ;r;? %ELF‘E‘I';%’- on Limited, Rea Ice, NO. ANNa salal, ompiex - oor, handanam, hersby published in compliance SAREAESI Rules assemblars of parts for Automative, Asrospace, Pawer Tools, Agriculiural

- : 3 : machinery, Automation sectors with malerials and products used for, and
Further, all communications { commigendums will be updated through https:/tntenders.gov.in / 3‘:‘;‘1’::5"; :a;'&“u;':;;ﬁs:f“;'m"' H“';ah:i':;i;';fn ‘iim 55:]2' Eiag“a[g':;‘:::'mﬁ including husiness of fransmission, Solencids, wiring hamesses, axies,
nicgep/app only. Wio.Radhakrishnan, All are residing at: E 616, Block E, Phaza |, Templa Wavas, Kundrathur, shafts, forgings, mqr mmnneu!nn w_lth ol any nme:r.thmgs. )

DIPR/SSAETENDER 2024 GENERAL MANAGER (OPS) Chennal-800 063 . Tocarry on the business of enginesning and manufacturing of all kinds of

; implamants and machinery, ool-making, electric angines and buy, sall,
E‘tar Hﬂmﬂ‘ l.na“ ﬁlu'l: Hﬂ.. 3&55?511WHW31. Ln-:ll'l Sanﬂtl'ﬂnﬂd |.|-I11|1: RS.E?H,‘D‘“D.““. manufﬂﬂtﬂrﬁl repair and LonvYen and a“erl ||_:|.-t Hnd hire E'!-Ilj d_,E_.al in
MAHAPP“M HOME F“{AHcE LIM“'ED Cutstanding Amount Due: R_s.i‘ﬁ.14.?35.13. Present Qutstanding Amount Due: Rs.26,59, 52513 machinery, implements, rolling stock, and hardware of all kinds and 1o
(Rupees Twenty Six Lakhs Fifty Nine Thousand Five Hundred Twenty Five and Paisa Thirteen) carry on any other business {manufacturing or otherwise) which may
!MPPM HGME FORMERLY MANAPPURAM HOME FINANCE PVT LTD (Contractual dues upto 24.10.2024) with further interest thereon @ 10.80% p.a. NPADate: 05.09.2024. seem to the Company capable of being conveniently carried on in
jieleball CIN : UB5923KL2010PLCO39179 Details of the Immovable Property: SCHEDULE 'A’ PROEPRTY: All the piece and parcel connection with any of the business above specified or otherwise
Unit 301-3135, 3rd Floor, & wing, Kanakia Wall Street, Andheri-Kurla Road, Andher East, Mumbal — 400093, of land situated al Kundrathur Village, comprised in 5. No 707 /IA- 1 Acre 3 cents, 707 fIE- calculated directly or indirectly 1o enhance the vaiue of any of the
Contact No. - 022-52184000/022-66211000. 1 Acre 20 cents, 707 /3-1 Acre B7 cents, T08/3-93 cents, 727 /1A & |B- 67 cents 709 part Company’s property and nght for the time beaing provided
33.15 cents, 709 part - 39.45 cemnis, 726/1&2- 82 cents, 721/1- 69 cents 721/2- 63 cents, d. To design, develop manufacture, Impor, produce, assemble, distribute,
POSSESSION NOTICE { For Immovable Pro perty] T2 IE?E.{EH 15ican;;. TLD.'1-?:;?BJIc:Eants, ?'?123”?-; E':Eants, E|1ﬂ.f1|-'1ﬁ :;Ierrlh‘:i TEE.'r'11-51 Acres 5: stock, barter.exchanger_ pledge, repair, use, buy, sell, export, import parts
: : TR = il i cants, =1 Acre cents part - re 002 cents Inoall lotal exbent o SGre an ard companants manufachurad by us.

Wherg:?s. the undersigned being the_au.hnrrsal:l officer of Manappuram Hnmg Fmam:a*Ltd ("MAHOFIN") under the 55.02 cents situated at Sriperumbadur Taluk, Kancheepuram District, within the Registration e. Tocamy on the business of manufacture, fabricate, assemble and deal in

Securifisation and Reconstruction of Financial Assets and Enforcement of Security Interest *[Act] 2002 {54 of 2002} and in District of Chennai North and Sub Registration District of Kundrathur, ownead by Mr. Ramesh R and Automotive, Asrospacs, machine tooled companents, Power tools and

exercise of powers conferred under section 13{12) read with rule 9 of the secunty interest (Enforcement) Rules, 2002 issued a Mr. Dinesh R. SCHEDULE'B'PROEPRTY ; 341 s, ft. of undivided share of land in the ‘A’ Schedule agricultural impéements of all kinds descriptions, automotive and other

Demand Notice calling upon the borrowers and co-borowers fo rapay the amount mentioned in the nolice and Interest thereon Eunlfﬂﬂﬁ;:ggi‘{h;a;:: ';L‘H:n*;ﬂ-u'ig L?éﬂTllFﬁ:; E'g'EIZ*;EF';ET-Hgﬂ':iﬁmﬁ;wétt:;:ﬁ:; geafa tr.?gsm'rsainn Efxiea. gmrlesr Eﬂuleréuid Eya’regrrm. '-'umlg Iﬁgmem&.

- | : {2t g : Hiup : : udir = Lndi in ihe common consiru ar un Roof Systems. Gears , Gear Shifter Systems, Spare al Carriers,
within 60 days from the dEiE!IZIf mlptufm sasd notice. The barrower having failed to repay the amount, notice is hl?reby given with all amenitiesin the Building known as "Amar Prakazsh Temple Waves" in Kundrathur Eirikia oOMmpGHATE Barts: Bpans parts: adtassotes and Ftlings of all kinds
1o the borrower and the public in general that the undersigned has taken Actual possession of the property described herein ! 3 - - : ; ; :

. ; : : T : Motica is therefore given o the Borrowar/Guarantor, calling upon them to make payment of the for the said articles and things used in connection with the manufacture
:.‘:el-:nw In exercise of powers mnfn.an.'ed on hln'!.'her unl:lersgn::tum 13{4) of the lsan:l [Act] read with ruke 8 thE E..EId rules. The agaregate amaount a5 shown above, against all the respective Borrower! Co-Borrower within 60 thereof, alloy springs, steel bilets, flals and bars, pressad , tumed,
borrower in particutar and the publicin genesal is hereby cautioned not fo deal with the property and any dealings with the property days af Publication of this nolice as the said amount is found payabla in relation Lo the respective forged, machined and other engineering items and other related items for
will be subjectto the charge of the Manappuram Home Finance Ltd as mentioned below for ach of the respective properties: loan account as on the date shown above. It is made clear that if the aggregate amount together molor cars, maotor lruck, buses, fraclors, vans, jeeps, lormes, molor

Name of Borrower Description of Secured Dale of Demand Date of with future interest and other amounts which may become payable till the date of payment, is not faunches, aercplanes, Power tools, motor cycles, cycles and vehicles

Se. and Co-Bo 7 ot wanect gbiwhich Notice sent & Actual paid, Bank of India shall ba constrained to take appropriate action for enforcement of security and conveyances of all kinds,

:t' mrﬂ h | hm:;m Fh:[; " d lo fl::I? A t mm Interest upon properties as described above. Please note that this publication is made withaut 3. A copy of draft memorandum and article of association of the proposed

i i et L 5 been create utstanding Amountjpossess prejudice ta such rights and remedies as are available to Bank of India against the Borrowear's! company may be inspected at the office at No 25 AM1/5, Sideo Indt Estate,

1 |PSARALAG S.NO., 6991A1 & 699M1A2, BLOCK NO, 122 21-08-2023 19-12-2024 Guarantors of the said financials under the law, you are further requasted to nate thal as par section Ambattur, Chennai, Tiruvallur - 500098, Tamil Nadu.
- ¥ G pe
MUNISAMY DHANRAN AGARAM VILLAGE. ODUGATHUR, ANNAIKATTL & 13{13) of the said act you are restrained/prohibited from disposing of or dealing with 4. Notice is hereby given that any person objecting to this appiication
MLAPOO42007321) VELLORE | TALUK, NEAR AIRTEL TOWER. PO MADANUR, R&.3.52 154)- the above security or transferring by way of sale, lease, ficence, giff, morigage or ctherwise of the I'I’!i:l'g,". mmmunlnalﬂ their ﬂmEqun in '.m!tlng to the Registrar E|1_ Cantral
DIST-VELLORE TAMILMNADLU PIN: B35804 securedassel, Registration Cenfre (CRC), Indian Institute of Corporate Affairs(IICA),
- - Place: Chennal Chief Manager and Authorised Officer Plot Mo, &,7 .8, Secter &, IMT Manesar, District Gurgaon {Haryana), Pin Code

Date: 21- December-2024 Sdl- Authorised Officer, Date - 19.12.2024 Bank of India 122080, within 21 days from the date of publication of this notice, with a copy

Place: VELLORE Manappuram Home Finance Ltd tothe company at its registered office. Sl

Date: 17.12.2024 Pradeep Ramkrishnan Kolazhi
Place; CHENNAI DM DZTO3641

Bandhan AMC Limited (Formerly known as IDFC Asset Management Company Limited)

CIN: Us5993MHI999PLCI123191
Regd. Office Address: 6th Floor, Tower |C, One World Center, Senapati Bapat Marg. Prabhadevi (W), Bandhan
Mumbai - 400 013. Phone: +91-22-6628 9999, Email: investormfiabandhaname.com Mutual FU nd

Webhsite: www bandhanmutual.com, www bandhaname. com

Notice-cum-Addendum no. 74 of 2024 (Contd )

Changein the Name and other features including fundamental atiributes of Bandhan All Seasons Bond Fund of Bandhan AMC Limited {formerly IDFC Asset Management Company Limited) j Conid )

Particulars Existing Scheme Features Proposed Scheme Features
Scheme specifie [+ While the scheme endeavors to give Income Distribution cum capital withdrawal on a monthly basis, the ability for payvment ofthe | +  Asthe Fund of Funds scheme may shift the weightage of investments between schemes into which it invests, the expenses charged
risk factors same will be dependent on the scheme having distributable surplus. Accordingly, investors may not get Income Distribution cum being dependent on the structure of the underlyving schemes (being different) may lead to a non- uniform charging of expenses over
capital withdrawal in certain months in case distributable surplus is not available. a period of time.
*  While the Scheme will invest in an open ended fund, investors are requested 1o note that any steps taken by the underlving fund ike | »  As the Fund of Funds (FOF) factsheets and disclosures of portfolio will be limited to providing the particulars of the schemes
imposing a freeze on redemption or winding up of the underlying fund will have an impact on the investors of Bandhan All Seasons invested at FOF level, investors may not be able to obtain specific details of the investments of the underlying schemes.
Bond Fund including but not limited to impact on the redemptions placed by the investors in of Bandhan All Seasons Bond Fund. »  The NAV ofthe scheme to the extent invested in Money market securities, are likely to be affected by changes in the prevailing rates

of interest which may affect the value of the Scheme's holdings and thus the value of the Scheme’s Units.

»  [nvestment decisions made by the AMOC may notalways be profitable,

* Inthe event of receipt of an inordimately large number of redemption requests and mabality of the Underlying Scheme to generate
enough liquidity because of market conditions, there may be delays in redemption of units.

*  While the scheme endeavors to give Income Distribution cum capital withdrawal on a monthly basis, the ability for payment of the
same will be dependent on the scheme having distributable surplus. Accordingly, investors may not get Income Distribution cum
capital withdrawal m certamm months in case distributable surplus 1s not available,

»  While the 3cheme will invest inan open ended fund, investors are requesied to note that any steps taken by the underlying fund like
imposing a freeze on redemption or winding up of the underlying fund will have an impact on the investors of Bandhan Income Plus

Arbitrage Fund of Fund including but not limited to impact on the redemptions placed by the investors in of Bandhan Income Plus
Arbitrage Fund of Fund,

*Considered as Fundamental Attribute Change (FAC)

All other features of the Scheme except those mentioned above and changes as per any regulatory provisions, will remain unchanged,

The above proposal 15 a change in Fundamental Attributes of the specified scheme as per Regulation 18(15A)and 25(26) of the SEBI{ Mutual Funds) Rezulations, 1996,

In line with regulatory requirements, for scheme where a change in fundamental attributes 1s being proposed, we are offering an exit window (“Exit Option™) to the Umit holders of 32 days from December 27, 2024 to January 27, 2025 (both days inclusive) (“Exit Opuion Period™), These changes
will be effective from January 28, 2025 (“Effective Date™). During the Exit Option Period, unit holders not consenting to the change may either switch to any other scheme of Bandhan Mutual Fund or redeem themr investments at applicable Net Asset Value without payment of exit load subject 1o
provisioms of applicable cut-off time as stated in the Scheme Information Document of the Scheme. All transaction requests received on or after January 28, 2025 will be subject to applicable exit load (1f any), as may be applicable to the Scheme. Please note that unit holders who do not opt for
redemption on or before January 27, 2025 (upto 5.00 p.m.} shall be deemed to have consented to the changes specified herein above and shall continue to hold units in the scheme of Bandhan Mutual Fund.

Redemption / Switch requests, if any, may be lodged at any of the Official Points of Acceptance of Bandhan Mutual Fund.

The above information 1s also available on the website of Bandhan Mutual Fund viz_, www. bandhanmutual .com.

Uit holders who have pledged / encumbered their units will not have the option to exit unless they submit a letter of release of their pledges / encumbrances prior to submitting their redemption / switch requests.

It may be noted that the offer to exit is purely optional and not compulsory. [f the Unit holder has no objection to the aforesaid change, no action is required to be taken and it would be deemed that such Unit holder has consented to the aforesaid change.

Please note that unit holders wheo do not opt for redemption on or before January 27, 2025 (upto 3.00 p.m.) shall be deemed to have consented to the changes specified herein above and shall continue to hold units in the Scheme of Bandhan Mutual Fund. In case the unit holders disagree with the
aforesaid changes, they may redeem all or part of the units in the Scheme of Bandhan Mutual Fund by exercising the Exit Option, without exit load within the Exit Option Period by submitting a redemption request online or through a physical application form at any official point of
acceptance/investor service center of the AMC or to the depository participant { DP) {in case ofunits held in Demat mode), Unit holders can also submit the normal redemption form for this purpose.

The unit holders of the Scheme are also being individually informed about the aforementioned details on proposed scheme features through a separate written communication, In case the unit holder has not received the written communication, investor can contact our customer care / investor
service centre or visitour wehsite i.e., www. bandhanmutual.com.

This Notice cum Addendum forms an integral part of the 51D and KIM of the Scheme from time to time. All the other terms and conditions ofthe S1Dand KIM, read with the addenda issued from time to time will remain unchanged
For Bandhan AMC Limited
{formerly IDFC Asset Managemeni Company Limited)

(Investment Manager to Bandhan Mutual Fund)
(formerly IDFC Mutual Fund)

Place : Mumbai Sd/-
Date : December 20,2024 Authorised Signatory

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS, READ ALLSCHEME RELATED DOCUMENTS CAREFULLY,
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Ensure robust security measures

along coastal regions: Collector

@ Chairs the district
coastal security
committee
meeting attended
by police,
customs, navy and
other officials

@ Directs marine
police to install
CCTV cameras at
Tupilipalem and
Dugarajapatnam
beaches

PRADEEP VENNELAKANTI
TIRUPATI

IN a concerted effort to
enhance safety and secu-
rity along the coastal regions,
District Collector Dr S Ven-
kateswar di-rected relevant
authorities to  coordinate
and implement robust secu-
rity measures. He chaired the
first District Coastal Security
Committee meeting at the
Collectorate here on Saturday.

The Collector emphasised
the importance of repairing
and upgrading the Duga-
rajapatnam coastal police
station, in-cluding the con-
struction of a compound
wall as suggested by Addi-
tional SP for coastal security
police, Visakhapat-nam.

He instructed officials to
prepare estimates and pro-
posals for funding based on

. \ - _— L
District Collector Dr S Venkateswar speaking at the coastal

o —

"

security committee meeting in Tirupati on Saturday

Kuppam will stand as a national
model for growth: Bhuvaneswari

Reiterates Chandrababu Naidu’s unwavering commitment to Kuppam,
constituency he has nurtured throughout his political career

PRADEEP VENNELAKANTI
KupraM
(CHITTOOR DISTRICT)

the availability of resources.

Officials  also  reported
progress on identifying a site
near Pudi Rayi Daruvu for
jetty construction, with forest
and environmental clearances
awaited.

The required Rs 48 crore
for the project is expected to
be provided by SHAR, subject
to approvals. Dr Venkateswar
urged the concerned forest
and revenue officials to expe-
dite the necessary clearances.

To enhance awareness
among fishermen, the Fisher-
ies Department was instruct-
ed to educate them about
carry-ing Aadhaar biometric
cards while venturing into
the sea.

The Collector directed Ma-
rine Police officials to install
CCTV cameras at Tupili-
palem and Dugarajapatnam
beach-es, assuring the neces-
sary funds for this initiative.
He also stressed implement-
ing a colour-coding system
for local fishing boats for
easier identification.

The discussion also cov-
ered joint patrolling to curb

illegal fishing activities in
collaboration with coastal se-
curity po-lice. Officials raised
concerns about fishermen
from Tamil Nadu engaging
in unauthorised mechanised
fishing in local waters, and
a resolution has been passed
to raise the is-sue at the State
government level.

Marine police  officials
commended the proactive
efforts of Tirupati district au-
thorities in rescuing Nellore
fishermen stranded off the
Srinivasapuram coast, high-
lighting the importance of
coordinated response during
emergencies.

Additional SP for Crime
Naga Bhushan Rao, Coastal
Secu-rity Police Additional
SP Madhusudan Rao, Cus-
toms pre-ventive division
superintendent Syamsundar
Reddy, coast guard officer
Baig, DSP Giridhar, fisher-
ies officer Nagaraju, marine
police officials Malakon-
daiah and Venugopal Reddy
and representatives from the
Indian Navy and CISF at-
tended the meeting.

NARA Bhuvaneswari, wife
of Chief Minister N Chan-
drababu Naidu and trustee
of NTR Seva Trust, expressed
confi-dence that Kuppam
would witness unparalleled
develop-ment under the vi-
sion of the CM.

Speaking during her third
day of the Kuppam tour, she
emphasised that only Chan-
drababu Naidu has the capa-
bil-ity to bring the State, bat-
tered over the past five years,
back on track. She credited
the people’s overwhelming
support for electing him with
a massive majority, signalling
their trust in his leadership.

As part of her visit, Bhu-
vaneswari toured extensively
across Ramakuppam man-
dal, including villages like
Mod-dulavanka and Gan-
dhinagar. She participated in
an inter-active session with
women, where she addressed
local concerns. She also
visited the Kasturba Gan-
dhi School in Vijalapuram,
where she shared lunch with
students and encouraged
them to excel in their studies.

Nara Bhuvaneswari having food along with students at Kasturba
Gandhi School in Vijalapuram of Kuppam constituency on Saturday

She  reiterated  Chan-
drababu Naidus unwaver-
ing commit-ment to Kup-
pam, a constituency he has
nurtured through-out his

tals, ensuring better health-
care for rural residents.
Bhuvaneswari emphasised
the importance of women's fi-
nancial independence, urging

political career. “He often
says he can never repay the
people of Kuppam for their
faith in him. During the last
five years, progress came to a
halt, but you chose Naidu for
development. In the next five
years, Kuppam will stand as
a national model for growth’,
she said.

Under the leadership of
Naidu, Rs 110 crore has been
allo-cated for drainage pro-
jects across the constituency,
with works set to commence
shortly. Additionally, Rs 1.4
crore has been sanctioned for
the renovation of area hospi-

them to utilise opportuni-
ties for growth. Highlight-
ing the TDP’s dedication
to serving all communi-
ties, she promised hous-
ing for the poor, improved
drinking water facilities
and the construction of
community halls for BC
and minority groups.

She assured that pend-
ing salaries for staff at
the Dravidi-an Univer-
sity, amounting to Rs 2.8
crore, would be re-leased
soon. Plans for a super-
specialty hospital in Kup-
pam are also underway.

U &SP ST - T Vo,

Int’| conference on ‘Pearls

in Clinical Neurology’ held

HaNs NEws SERVICE
NELLORE

THE 10th annual interna-
tional conference on ‘Pearls
in  Clin-ical  Neurology’
was organised by Dr Bindu
Menon senior consultant,
Neurologist and Head of
department of Neurology at
Apollo Speciality Hospitals,
Nellore.

The conference was jointly
conducted by Apollo Hospi-
tal, Nellore, Apollo Medical
College, Chittoor and Dr
Bindu Menon Foundation.

The landmark  event
brought together 24 re-
nowned faculty members
from across the country and
international institutions,
marking a decade of excel-
lence in neurological educa-
tion and practice.

The conference witnessed
an overwhelming participa-
tion of 270 plus delegates
from various medical spe-

cialities, creating a vibrant
platform for knowledge shar-
ing, net-working and skill
enhancement.

Key highlights of the two-
day conference included:
Expert Lectures by national
and international faculty on
emerging trends and clinical
advancements in neurology,
interactive panel discussions
covering critical topics like
stroke management, epilepsy
and neurodegenerative dis-
orders. Workshops and case
discussions to enhance prac-
tical skills and promote clini-
cal reasoning among partici-
pants were also held.

The conference was also
graced by Dr Rohini, Naveen,
Dr Sreeram Sateesh and
Dr G Ashok.

The  conference  con-
cluded on a high note, leav-
ing attendees inspired and
equipped with valuable in-
sights to advance their clini-
cal practice.

YSRCP activists celebrate

party chie

VANI MALLELA
TIRUPATI

THE YSRCP activists cel-
ebrated the birthday of party
chief and former Chief Min-
ister Y S Jagan Mohan Reddy
here on Saturday.

Marking the occasion, a
cake was cut at a meeting
here in which senior party
leaders participated. The
leaders in one voice said the
party was defeated in the
State Assembly elections due
to the relentless false propa-
ganda and false promises
made by TDP chief N Chan-
drababu Naidu and others.

Wik
——

They said the NDA gov-
ernment in the State led by
Chan-drababu Naidu failed
to implement its ssuper six
promises made during the
elections including free bus

\FE ‘.".t“"?_\\.-'[ ', The YSRCP leaders ex-

pressed hope that in the
next As-sembly elections the
party would bounce back to
power. They also blaming
the EVMs for the party’s de-
feat in 2024 State Assembly
polls. Leaders who spoke at
the meeting include Tirupati
MP Maddila Gurumoor-
thy, Mayor Dr R Sirisha,
party general secretary and

fJ agan’s birthday

Nara Bhuvaneswari addressing women in an in-teractive session
in Ramakuppam on Saturday. MLC K Srikanth, RTC vice chairman
PS Munirathnam and other leaders are also seen.
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journey to women. The lead-
ers said people have already
realised that the NDA failed
to keep its promises and was
giving lame excuses for not
implementing its promises.

former MLA Bhumana
Karunakar Reddy, MLC Dr
Cipai Subramanyam, for-
mer minister R K Roja YS-
RCP Tirupati constituency
in-charge Bhumana Abhi-
nay Reddy and others.
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STARTING A
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NOW YOU CAN OBTAIN

Kashi Math
Samsthan seer
worships Lord Balaji

Dust VENKATESWARA Rao
TIRUMALA

HH Srimad Samyamdindra Thirtha Swam-
iji, chief pontiff of Shree Kashi Math Sam-
sthan, Varanasi, visited Srivari tem-ple,
Tirumala on Saturday morning.

On his arrival in front of Srivari tem-
ple, TTD Additional EO Ch Venkaiah
Chowdary and temple priests welcomed
him with temple honours and led him to
the sanctum sancto-rum. Temple Dy EO
Lokanadham, peishkar Ramakrishna and
others were also present.

‘Help in comprehensive

M SrinN1vASA Rao
NELLORE

THE District Development
Coordination and Monitor-
ing Committee (DDCMC)
meeting headed by Nellore
MP Vemireddy Prabhakara
Reddy has stressed the need
for officials to ensure com-
prehensive development of
the dis-trict.

The meeting also has
decided to make available
every government scheme
in rural areas in the inter-
est of uplift-ing the living
standards of all sections liv-
ing in the villag-es.

Speaking on the occa-
sion, Vemireddy Prabha-
kara Reddy has said that
both Central and State gov-
ernments were sanctioning
several welfare schemes and

Development (GU1)

-.’er'% ‘
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Nellore MP Vemireddy Prabhakara Reddy addressing
the District Development Coordi-nation and Monitoring
Committee meeting in Nel-lore on Saturday

initiating ~ devel-opmental
projects with the aim of en-
suring development of the
rural areas.

The MP pointed out that
development of  villages
will not be possible unless
officials work with commit-
ment despite government
spending crores of rupees
for the purpose.

He said that as an MP, it
is his responsibility to get
funds sanctioned for the
development of the district.

He said that the progress
of the district is only possible
when the politicians and of-
ficials work in coordination.

He said that the Central
government was implement-
ing as many as 67 welfare

devel()pmglztf of Nellore dist’

schemes. He said he would
make ef-forts to see that
the Nellore district derives
benefit from the schemes to
achieve development.

To ensure development
of Lok Sabha (LS) con-
stituencies, the MP pointed
out that the Centre has de-
ployed on Union Minister
for 10 LS constituencies.

Stating that there will no
shortage of funds, Vemired-
dy urged officials to imple-
ment the welfare schemes
effec-tively. He sought the
cooperation of officials for
com-prehsensive develop-
ment of the district.

MLAs D Krishnareddy
(Kavali), Kakarla Suresh
(Udayagi-ri), MLC Balli
Kalyana Chakravarthi, ZP
Chairman Anam Arunam-
ma and others were present.

FORM A
PUBLIC ANNOUNCEMENT

{Under ion 6 of the y and iptcy Board of
India {Insol Y jon Process for Corps Persons) 2018)

FOR THE ATTENTION OF THE CREDITORS OF
SRIMARG HUMAN RESOURCE PRIVATE LIMITED

RS

RoC-Chennas

4, |Comporate identity No. / Limited Liabity | UT4990TN2010PTCO74974
| Identification No. of comorate debtor

5. |Address of the registered office and
principal office (if any) of comporate
debtor

| Reg office: Na.9, MUTHU NAGAR POONAMALLEE,
CHENNAL Tarmd Nadu, India, 600056
Principal office (as per GST recordsk 15T FLOOR,
SURVEY NO.114/4, NH5, TADA POST, Sr Potti

. Sriramuly Nediore, Andhra Pradesh, 524401

6. | Inscivency commencement date in 18" December 2024
respect of coporate debtor |

7. | Estimated date of dosure of insohency | 16 June 2005
| resolution process |

g, |Name and registration number of the Nikhil Sachdeva

Irsohency professional acting as interm
| resolution professional
9, |Address and email of the interm
resolution professhonal, as regstened
with the Board

IBBLPA001/1PP.O2743/2022-2003/ 14184

Address: H. No. 2822, First Floor, Sector 32-A,
Chandigarh Road, Near BCM School, Lixdhiana,
Punjab 141010

Emait nikhissachdeva.catigmall.com

Address: H. No. 2822, First Fioor, Sector 324,
Crandigam Road, Near BCM Schoal, Ludhiana,

10, | Address and emall 1o be sed for
comespondence with the interm

resolution professional Punab 141010
; . Ema grp.grimam@emalloom
11, | Last date for submission of daims | 01" January 2025

12. | Classes of creditors, if any, under clause | NA (s per information availlable)
{b) of subsection (GA) of section 21,
ascertained by the imtedm resolution
| professional |
13, Names of Insohency Professionals NA
identified 10 act &s Authorsed
Representative of creditons in a dass
|(Three names for each class)
14. |{a) Relevent Forms and
(b Detads of authorized representatives
|are available at

Physical Address: H. No. 2822, First Floor, Sector 32-4,
Cnandigarh Road, Near BCM School, Ludhiana,
Purgab, 141010
Motice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Srimarg Human
Resource Private Limited on 18" December 2024
The creditors of Srimarg Human Resource Private Limited are hereby called upon to submit
their clalms with proof on or before 04" January 2025 to the interim resolution professional at
the address mentioned against entry No. 10,
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties
Date: 21" December 2024
Place: Ludhlana

Nikhil Sachdeva

Interim Resolution Professional

Srimarg Human Resource Private Limited

IBBI Reg No: IBBI/IPA-001/1P-P-02743/2022-2023/14184
AFA: AA1/14184/02/311225/107328 Valid Upte 31.12.2025

FSSAI LICENSE / REGISTRATION

INSTANTLY!!

Who are eligible

*  Wholesalers *  Food Vending

»  Distributors Agencies
*  Retailers * Direct Sellers
* Transporters = Importers

«  Storage without »
Atmospheric .
Control .

Merchant-Exporters
Petty Retailers
Hawkers

Digital Verification through
GST,AADHAAR & PAN

HOW TO APPLY

FOR INSTANT LICENSE / REGISTRATION?

* Visit FoSCoS portal
|https://foscos.fssai.gov.in|

* Click on ‘Apply for Tatkal
License/ Registration’ tab on the
homepage and follow the steps.

Scan the QR code
below to view the
video tutorial.

For more information:
Refer FSSAI Order dated 11-09-2024

For more information:
1800112100, helpdesk-foscos@fssai.gov.in

Don 't Wait - Start Your Food Business Now!

| fssaiindia § fssai (@ fssai safefood
in fssaiindia @ fssai_india
cbe 17183/13/00
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